
3. EDen.ion work for relief operation sad 
dissemiDatioD of relevant information to 
,roups vulnerable to disalte-rl, policy 
makers and administratoR. 

Trasler Polk, Ia Uee But 

6664. DR. P.IVALLAL PERUMAN: 
Will tbo Minister of F INA NCE be pleased 
to state: 

(a) tbe transfer polley laid down by 
the United Commercial Bank for its officers 
and ,taft' ; 

(b) whether tbis Bank is fonowinl 
Government's orders regarding postiog of an 
Officer at tbe same place whore bis or ber 
lPOUIe is working ; and 

(c) if DOt, tbe reasons therefor? 

THE MINISTER OF STATE IN THB 
MINlSTR Y OF fiNANCE (SHRI 
JANARDH-\NA POOJAR Y): (a> Officers 
Service R.egulations provide for all India 
transfer liabillty for tbe officers. The 
clerical staft' is also tNnsferable \~itbin tbe 
same state or language area in which the 
employee is serving. Uco Bank has reportod 
tbat tbe transfer poltcy formulated by it 
for its officers provides toat officers sball 
not neumally be retalred outside their 
respective parant dIVISions for more than 3 
years at a stretch: DO officers sball normally 
bo retained at a very dIfficult place for a 
period in exc~ss of 2 years ; the m~. 1I.imum 
retention period in a particular post Will be 
3 to 4 years in the normal course; tbe 
movement of officers from 00. station to 
anotber will be made 00 tbe basis of IODlest 
ata, • CJfficers who have served outside tbe 
state' of domicile for a continuous period 
of more tban 3 years are eJ.empt from inter-
atate transfers provided tbat tbe serNice 
durioS tbe period was in prescnt acale. 

(b) aod (c) The bank baa advised tbat 
it lid prov,d~d for posting of husband and 
wife at the same station wben both are in 
,be ...vice of tbe bank subject to availability 
of yace .... correspondiol to til.r acaIe/ 
av.~ ac lUCIa _trel. 

............ SEPUP 

6665. SHRI SYBD SHABABUDDIN : 
Will tbe MiDilter of FINANCe be , ...... 
to .tate : 

(a) tbe number of beae8ciariel. State-
wise, dUriD. 1986-87 of tbe self-employment 
programme for urban poor ; 

(b) tbe total amount lanctiODecl and 
disbursed durio. 1986-87 and its break-up 
State-wise ; 

(c) tbe break up of beneficiar_ and 
tbe total amount sanctioned and disbursed, 
trade or profeuion-wile; aDd 

(d) tbe Dumber of applications received 
and rejected, State-wist, duriD. 1986.87 ., 

THE MINISTER. OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) to (d) 
Reserve Bank of Jndia bas reported tbat 
tbe complete State-wise data UDder Self-
Employment Programme for Urban Poor 
(SEPUP) during 1986-87 rc,ardin. tb. 
number of cases and amouot. sanctioned, 
amouDts disbursed, tbe number o( applica-
tions received and reJected ba. Dot yet 
become available. However, al por the 
interim data available witb tbem 2,42,906 
cases involvinl al. 79.44 crores were 
sanctioned by tbe middle of February, 1987. 
The complete picture re,ardiol abe proarcu 
of SEPUP would emerac onl, after ,. 
complete data for Ibe wbol. floaDcia) ,oar 
become. available. 

Orders Regar.m. PaJlllellt of A ......... to 
Peas ..... 

6666. SaRI P .R.S. VENKATESAN: 
WiIJ tbe palMS MINISTER. be ploued '0 
state : 

<a) whetber OOVel'lUD8Dt bave iuued 
orden reprdiDI pa,mont of revisca pcosioas 
dearn.. relief aDd arr..... thereof to 
pensioner. ; 

(\) if 10, dMaiII .... , i 



CBAITkA 25, 1909 (SAKd) 

(e) wbdtbIr ..,.ment thereof bat been 
made to tile -penlioa •• : 

(d) if not, tbe reatenl thereror ; aDd 

(e) tb. time b, wbicb orden win be 
laaed'l 

THB MINISTER OP STATE IN THE 
MINISTRY OF PBRSONNEL. PUBLIC 
GR1EVANCES AND PENSIONS AND 
MINIS11!R OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHR) 
P. CHIDAMBARAM): (a) to (e) Tbe 
requisite orderl, wbicb involye la,lnl down 
detailed procedure for dealinl witb ditl'erent 
catelorlel of pen sioners are in tbe J)rocess 
of fioali.tion and are ex~ted to be ilsu ed 
Ibortl,. 

SdIeIa' of l ...... t ."Id, for W __ 
lilt..., ...... 

f667. SHltl AJOY BISWAS: Will 
the' MiDilter of FINANCB be· plealed to 
state : 

(a) whether tbere are Ich.ma of 
interest sub'slely OD bank credits for women 
_terprcn.urs; and 

(b) if so, tbe detan. thereof' 

'fHB MINISTER OF STATE IN THB 
MINISTRY OP FINANCB (SHRI 
JANARDHANA POOJARY): <a> and (b) 
Reserve Baok of nadia 1Iat' "'POrted tbat 
banks do not bave any specific scheme for 
Ilvini interest sot;sidy to womeD eotJ'e1)rI-
oears. However t the rates of int~rest 
char.ed on the advan~ to womeD 
entrepreneurs under priority ,ector, a. liven 
in tbe luideUocs is.ued by Reserve Bank of 
India to all Icheduled commercial banks 
arc .. under: 

Rate of InteRlt "-
per annum 

A.VllDeIS to ptolelliooall slid 
Self.amplo,.cl .... 81 beIIo.-
1111 to· se/ST add, womtO 
_reprebeatl : 
(I) Advance b, wa, of lOins 

other tbaa t.rblloaa, 
(b) T.m loul 

14.0 

Il.5 

I.''''eat I. Relliaft Shares b, Isle of 
MaD Co .. paa" 

6661. SHRI RAJ KUMAR RAJ: 
Will tbe Minister of F]NANCE be pleased 
to state: 

(a) whether the Relerve Blok or India 
bas verified aDd satisfied itself tbat Isle of 
Man Companies contioue to remain eligible 
to hold their investment in Reliance Shares 
even after transfer of their sbares to Britilb 
Virgin Island Company ; 

(b) if so. how; and 

Cc) tbe detan, about the pGlition of 
ownersbip interest in tbe British Virlin Co. , 

THE MINISTER OP STATe OF THB 
MINISTRY OF PETROLBUM AND 
NATURAL GAS AND MINISTER OF 
STATB IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTY): 
(a) '\ eSt Sir. 

(b) aDd (c) Tbe shareboJdm of life of 
Man Companies recOianhed tbeir hold .... 
and in tbe process transferred their Ib.r •• 
to be respective bolding companies incorpo-
rated in British Virgin Islands The investor 
companies continue to remain eligible to 
bold sbares in the Indian company under 
the existing NRI Investment Scbeme. Tbe 
Non· Resident Indiaos who beld pre-
dominant beneficial interest in tbe Isle of 
Mao Companies hold pre-dominant interest 
in tbe Briti!b Virgin Islands Companies. 

SIne, RepnllDtc SdIet1aled C.t. 
Below Powertr Llae 

6669. DR. V. VENKATBSH: WiD 
the Minister of WELFARB be plealed to 
Itate : 

(a) whetber Government btlve CODduo-
ted any survey reprdiDI Scbtduled Caatoa 
liviDI below the poverty line in .... 001 
parts of tbe country ; 

(b) if 10, the detail. thereof: .., 

(c) the steps taten to brin, Schedu'ed 
Cute people above the poverty line , 




